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“Territories with Legislative Assanblies
for the control of Serviees and the
grant of monies by the ministries,

(b) if not, whethsr any such rules
have been framed by the G:ve-ment
of Himachal Pradesh for the above
mentioned purposes, and

(c) if so whether copies of the same
will be laid on the Tavnls?

The Minister of State in the Ministry
of Home Affairs (Shr1 Vidya Charan
Shukla): (a) and (b) The rules gov-
erning the conditions of service of the
Central Government employees with
certain exceptions 1n regnid to scales
of pay and allowances have been made
applicable to the employees of the
Union Territories with Legislatures
by —

(1) The Conditions of Service of
Union Territories Emplcyees

Rules, 1959 fo [Iiuachal
Pradesh, Mampur and Tn-
pura),

(il) Goa Daman 2r: Din Adminis
iration Employees (Cond:-
tions of Service) Rules, 1965,
and

(1) The Pondicherry Ezx-French
Employees (Curditions  «f

Service) Ru e- 1966

In the matter of confirmaticr, Fro-
‘bation, promotion and senionitv for
Class II, III and IV Services rule-
making powers have been delegated
40 the Administrat»ts and the Ad-
raimistrators have made rules 1n exer-
cise of these powers

Financial rules of th¢ Certral Gev-
ernment are also applicable to these
Union Terntories

(c) As the service and finanaal
rules are publi.n.i eitner n the
Gazette of India or are available in
official publications, 1t 1s not considered
necessary to lay them on the Table of
the Lok Sahha

Pak. Infiltration in Assam

*1259, Shri Kanwar Lal Gapta: Will
the Minister of lfome Afairs Le
pleased to state

(&) whether Governiaehl are aware
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that the Assam Chief Minister told
the Legislative Assembly some time
back that the Pak.stani irfiltration into
Assam was a real problem;

(b) whether it is a fact that thou-
sands of Pakistanis daily infiltrate into
the Assam Ternto:s/.

(e) if 8o, the steps Government pro-
pose to take against them, and

(d) whether Government have sent
any communication to the Assam Gov-
ernment about this problem and if so,
the reply received theretn?

The Minister of State in the Ofinistry
of Home Affairs (Shn Vidya Charan
Shukla)* (a) Yes. Sz

(b) No The number of Pakistani
nationals who have infiltrated into
Assam during the 6 months from
January to June 1987, was 516

(c) Suitable me | nres have been
taken for detecliou and evicen of
Pakistam nfiitiaats and for preven
tion of further infiltration These
measures broadly consist of stiengthen.
mng and 1ncreasing the number of
border outposts, intencive patrolling
of the border and detailing additional
Police and intelligen ~» sialf

(d) Government are 1n constant
touch with the Assam Goverrnient 1n
the matter

Indian Museum, Calcutta

*1260. Shri Sideshwar Prasad: Will
the Minister of Education be pleased
to state*

(a) whether Government have any
plans to develop the Indian Museum
at Calcutta as a national museum,

(b) if so, in wnat manner and by
what tume it 15 proposed to be s0
developed, and

(e) whether its British character is

also likely to be changed into Indian
character”

The Minister of State in the Ministry
of Educstion (Shri Sher Stughd: (a)
The Iodian Museum, Calautta fs al-
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recognisec as a “national
museum” for the Eastarn Region,

(b) Does not arise.

{c) We are not aware of any British
Character in the Inc.~, Museum

Arrears in High Courts

§995. Shri Baburao Patcl. Will the
Minister of Home Affairs be pleased to
state

(a) the number of arrears cf out
standing cases as on the 3lst “farch
1967 in the High Courts of the various
States of India, State-wise,

(b) whethe~ Government propose to
appoint mo-e judges to clear these
arearrs, if so when and

(c) how many more judges would be
required to do so in the High Courts
mentioned above”

The Minister of Home Affairz (Shri
Y B Chavan) (a) w0 ¢) The infor
mation 1s being collected and will be
laud or tae Table of .he House

Deputation Quota of 1.A.S, Officers of
Gujarat

5996 Shri Narendra Singh Mahida
Will the Mimister of Home Affairs be
pleased to state

(a) the present number of vacancies
In the deputation quota of the IAS
cadre in the Central Services from
Gujarat State, and

(b) the reasons for not filing thesc
wvacancies and the steps taken to fill up
the quota®

The Minister of State in the Ministry
of Home Affairs (Shri Vidya Charan
Shuklr): (a) At present, there are
stwen vacancles When two more offi-
cers who have been selected for deputa-
4ion to the Centre, joln, this number
will be reduced to five

(b) The State Government are find
$ng 1t difficult to spare the services of
& sufficient number of officers of ap-

propriate seniorities due to shortages
in their own cadre, but some more
officers have been recently offered and
efforts are being made to arrang-» post-
ing for them

Mobile P.Os, in Gujarat

5997. Shrli Naremdra Singh Mahilda.
Will the Mirmster of Communications
be pleased to state

(a) the number of Mobile Post Ooff
ces 1n Gujarat at present

(b) whether Government propose W
commission more such Post Offices 1n
the State during 1967-68, and @

(c) if so, the d°tails thereof?

The Minister of State m the Depart
ments of Parliamentary Affairs and
Communicatiens (Sbri [. K. Gujral):
(a) One

(b) No

(c) Does not arrise

Shortage of Inland Letters in Gujarat

5998, Shri Narendra Singh Mahida:
Will the Mimster of Communications
be pleased to state

(a) the names of the Districts n
Gujarat where there 1s scarcity of
Inland Letters for the last one year
and whether Kaira District is ore of
them, and

(b) the reasons for this scarcity?

The Minister of State in the Depart-
ments of Parliamentary Affairs and
Communications (Shri 1. K. Guiral):
(a) There have been occasional short-
ages of Inland Letter Cards in some
of the Post Offices of Kaira, Sural,
Bbu), Jamnagar, Baroda, Bhavnagar,
Rajkot and Ahmedabad Districts of
Gujrat State during the last one year.

(b) Inadequate supply from the Con-
troller of Stamps due ¢o lack of print-
ing capacity





